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W e Ld. Peincipal Destrict & Sessions Judee (HOs). Central, HHC
2 The Ll Principal Disinet & Sessions hudge, East, KKD
3 The bd, Poncipal Distnet & Sessions Judge. South-West, Dwarka

Sub.: cOrientation Course on the Functiouing of JIB as u Beuelt & Caore Provisions of
Juvenile Justice (Care & Protection of Children) Act, 2015 e Principal
Magistrate LIBs, dMember Social Worker JJBs, Pithlie Prosecutors JJBs & Special
Juvenile Police Lnir (Half of Total Strength) on 31 January, 2026.

Respected Sir-Madam,

As par the approved Traming Calendar, 2026, the Delhs Judicial Academy shall be
canducting an *Orientation Course on the Functioning of JAJB as a Bench & Core
Provisions of Juvenile Justice {Care & Protection of Children) Act, 2015 for Prineipal
Magistrate JJBs, Member Social Worker JIBs, Public Prosccutors JIBs & Special
Juvenile Police Unit (Hull of Total Strength) on 31 January, 2026 from (0,00 am to 05.00
pm at the Gell Tudicial Academy.

The nonwaation st ol Judical Officers for the aloresaid progrimmne is enclosed as
Amnexure * A" The schedule of the progranune shall be conmuntcated o the participanis m duy
[RUTAY

1 ds requested thar the Judical COfficers posted 1 your distnet may kindly be communvated
about tirenr nomenation i the aforesaid prozramme through vour good oflice

fn case any Oficer regquires exemption from atending the programme, the Ld. Ofiicer may
move applicatnon m advance through e concerned Ld. Principal District & Sesstons Judge 1f the
exemption ss required on urgent basis, inimation to that effect may be seat to the Academy through
e-mgiil, Followed by a tormal application duly forwarded by the concerned Ld. Principal Distnet &
Sessions Judge. Attention of the nmmmated officers may also he drawn to the exemption guidelines
issueeh by the Hon'ble High Court ol Dethi vide Letter No. 7007-7110 DIC GAZ.G-3 2023 dated
10.10 2023, whereby it has been directed tut exemption of nominated Judicial Officers fram
aktendhny tramng progranumnes shatl be considered only in case of extreme exigency such as medieal
condition ete. alongwith documentary proot.  1n case the nominated officer is transferred, the
successor Judge shall stand nominated for the programme antomaltically.

The nominated Judicial ONicers may kindly be advised not 1o list any judicial work on
31Y January. 2026 so that no inconvemence is caused to the liigents and lawyers. lo case some
judicial work has already been listed, 1 may be preponed or adjoured accordingly, to the extam
possible. o

With regards,

Yaurs futhfully,

('p,f‘

tRajesh Kumar Singhi
Eucl: As ubove.
DA Trge. JJB 20072026 2™ December, 2023
Crpn for informationt to:
o The Chiel Judwial Magsteate, Central Dhistrict, Tis {lazari Courts. Delln

(Rajesh Kumar Singln

OY¥FICE OF TIIE PRINCIPAL DISTRICT & SESSIONS JUDGE (IIEADQUARTERS)
- i TIS HAZAR] COURT: DELHI
No. 2S5~ Y 23 jjorp/carsaos Dated, Dethi the 06 JAN 202 i

Copy of letter forwarded for information and neccessary aclion to :-

Moncerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached with the
letter as Annexure 'A’.
The Chief Juficial Magistrate, Central District, Tis Hazari Courts, Delhi.
The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
The Branch In-charge, e-sewa kendra, Tis Hazari Court, Delhi.
A he Branch In-charge, Poo! Car Section, Tis Hazri Courts, Dethi.
\/6./:1r‘he Website Committee, English/Hindi, Tis Hazari Court, Delhi.
7. The LAYERS for uploading the same. $
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(I)cc[‘h\ik Garg)
Officer In-charge Judicial Branch, Central
for Principal District & Sessions Judge(11Qy5)
Tis Hazari Court, Delhi.




Annexure 'A’

Nomination [.is1 lor
Oricntation Course on the Functioning of 1.IB as a Bench & Core Provisiens of
Juvenile Justice {Care & Protection of Children) Act, 2015 for Principal Magistrate
JJBs, Member Saecial Worker JIBs, Public Prosceutors JIBs & Special Juvenile Police
Unit (Half of Total Strength)
(Alphabetically)
on

31" January, 10206

- Name of Officer Present Posting Cm}! Pf)lmc
No. District

Place of Posting

Family Count
| | Ms. Akanksha Garg Principal Magisinae, JIB-VI Hast Complex,
Vishwas Nagar

e ) o
|2~ Ms. Chitranshi Arora Principal Magisteat:, JJB-VII | South-West Dwarka
3 | Ms. Kratika Chaturved: Poncipat Magistrate, JIB-11 Central Ferozshah Kotla
4 | Mr. Rahul Verma Principal Magisirate, JIB-1 Central Kingsway Camp




